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for disabled children has suddenly been
stopped; if so, the reasons therefor;

, (¢) whether any Member of Parliament for
Nagpur has bought to the notice of
Government;

(d) if so, by when the papers have been
submitted by the said institution and reasons
for holding up grants; and

(e) by\ when Government prcpo-e to
release the grants to the said Sangh?

THE MINISTER OF WELFARE SHRI
SITARAM 'KESRI): (a) No, Sir. However in
cases 'where recommendations of the State
Governments are not received or proposals
are incomplete, grant is released only after
receipt of requsite information.

(b) The continuing grant for the project
for the disabled children being given to he
organisation, Ma'tru Seva Sangh, Nagpur has
not been stopped.

(c) Yes, Sir.

(d) and (e) The recommendation of the
State Government for the project submitted
by the Institution was received On 10-2-95.
Grant was, thereafter released for 1994.95 in
March, 1995.

National Commission for minorities

6709. SHU K. RAHMAN KHAN: Will the
Minister of WELFARE be plaesed to state:

(@) whether the National Minorities
Commission has given its opinion on the
Wakf Bill 1993; and

(b) if so, what are the objections
raised by ‘'he National Commission for -
Minorities on the Wakf Bill 1993?

THE MINISTER OF
SITARAM KESRI):,
received a letter

WELFARE [SHRI
(a) Government have
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dated 20.3.1995 from the Chairman,
National Commission for Minorities.

(b) The Chairman. National Commission
for Minorities has stated, inter alia. that the
introduction of the Waiif Bill 1993 in the
Rajya Sabha be deferred till the broad
consultation were held with all those who are
interested in the matter.
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Non-official Directors in NMFDC

6711. SHRI K. RAHMAN KHAN; Will
the Minister of WELFARE be pleased to

slate:

(&) whether Non-official Directors have
been nominaLed on the Board of National
Development

Minorities Finance
Corporation;

(b) if so, how many Directors have been

nominated and their names; and

(c) if not. whether Government propose
to nominate a few non official Diectors on
the Board, from members who have

professional skills?

THE MINISTER OF WELFARE (SHRI

SITARAM KESRI): () Yes, Sir.

(b) One, Shri Mohd Hidayatullah Khan,
former Speaker and former Cabiet Minister,

Bihar.
(c) Docs not arise in view of (a) above.
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Post-Matric Scholarship to students in
Madhya Pradesh

6713. SHRI SURESH PACHOURI: Will

the Minister of WELFARE be pleased to
state;

(a) how many students of general, SC, ST

and OBC categories were pro-



